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Notes of The Registry

Order of The Tribunal
Heard Ld. Counsel for the applicant and respondents.

Ld. Counsel for the respondents submitted that the order
of this Tribunal has been stayed by the Hon'ble Apex
Court in the SLP filed by the respondents.  Therefore,
the C.P is dropped and notices if any issued are
discharged.

However, the applicant will have liberty to move for
recalling this order enclosing the substantial order on the
basis of the order of Hon'ble Apex Court.

( SWARUP KUMAR MISHRA) ( GOKUL CHANDRA PATI)
MEMBER (J) MEMBER (A)
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